administration would
not be able to deploy
sufficient number of
police force as the po-
ice were already in--
ved in Covid-19 control
ie8. If the court insisted
lementation of the or-
vas likely to led to a su-
ead of the pandemic as
ed in the case of Mullar-
1in Idukki district. The
overnment stated that
irt orders with regard
1y churches had been
nented.

ever, the division bench
1 the single judge’s
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THE district on Friday reported 606 new
Covid positive cases, 342 of them through
unknown sourees. i
. Besides, 184 persons got

infected through local

transmission. Two po-

lice personnel are

among those who tested

positive.

Multiple cases were re.

ported from Mattanchery,
Thrikkakara, Palluruthy, Pay-

ipra, Tripunithura, Kaloor, Fort Kochi
Edappally and Perumbavoor. Meanwhile,

842 patients recovered on the day. -

1 Narme of corporate debior

FOR THE ATTENTION OF THE CREDITORS OF M/s MOONRIVER R

FORM A
PUBLIC ANNOUNCEMENT

 M's MOON RIVER RESORTS PRIVATELTD

2| Date ofincorporation of corporate debiar 14/05/2009
3| Authority underwhich corporate debtor is ROC-Emakulam
" |incorporated /registerad
4 | Corporate Identity No. / Limited Liability US5101KL2009PTC024173
Identification No. of corporate debtor
5 | Address of the regisiered office and principal Registered Office-As per MCA Records
office (ifany) of corporate debfar "Vacha Loft", Flat No. 5, River View
Apartments, YachtClub Enclave,
Kendunathy, Cochin, Kerala-682013, India
6 | Insoivency commencementdate in respect of 09/10/2020
corporate deblor (Order Received on 15/10/2020)
7 | Estimated date of closure of insolvency
resolution process ; ’3’94’2”21
8 | Name and registration numberofthe insolvency [Mr. K. T. Mathew
professional acting as interim resolition IBBIPA-001/IP-P-01522/2018-2020¢
professional 12464
9 [Address and e-mail of the interim resolution IMr. K.T. Mathew i
professional, as registered with the Board Kuruvanthanathu, Kolani P.O.
Thodupuzha Kerala -685608

Email:babykumvmﬂmnam@gmﬂ.com&

10{ Address and e-mail to be used for

correspondence with the interim resofution

Mr, K.T. Mathew
Kuruvanthianathu,Kolani P.O,,

professional Thodupuzha, Kerala -685608
Email- ktmathewrp@gmail.com
11| Last date for submission of claims 29/10/2020
g 12| Classes of creditors, ifany, under clause {b) of Name fhe class- Allottes Under Real

sub-section (6A) of section 21, ascertainad by
the interim resolution professional

Estate Project (Financial Creditors)

are available at

and

13| Names of nsolvency Professionals identiied |1 GA Jasin Jose
{0 actas Authorised Representative of creditors IBBIIPA-001/1P-PO0BOS2017-2018/11225
ina class (Three names for each class) 2CA. Kizhakkekara Kuriakose Jose-
IBBIAPA-0D1IP-PO0445/2017-18/10768
3.CA Francis Mathew Reg No IBBY/
IPA-GO1AP-PO0935/2017-2018/11642
14i{a) RelevantFomsand Weblink:hitps:{fwww.ibbl.govin/iome/
{0) Detalls of authorized representatives downloads also can be obtained from IRP

Physical Address: Available at
Address given in Serial No 10 Above
and in [BBI Website

Za
-y

the

" {Natice s hereby given hat the Natlonal Company Law T ribunal hes ordred the commencemental

acoporate insolvency resolution process of the M/s Moon River Resorts Private Lid on 08/10/2020.
The creditors of M/s Moonriver Resorts Private Ltd, are hereby called upen to submit their
clalims with proofon or before 29/40/2020 o the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only,
{kimathewrp@gmail.com) All other creditors may submit the claims with proofin person, by
post or by electronicmeans.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shallindicate its
chaice of authorized representative from among the three insolvency professionals listed
againstentry No.13 1o act as authorized representative of the dlass {Alloties Under Real Estate
Project-Financial Creditors] in Form CA.

Submission of false'of misleading proofs of elaim shall atiract penalties.

Name and Signature of Interim Resolution Professional

Sd-
Mr. KT Mathew,, Thodupuzha

16/10/2020

IBBUIPA-001/IP-P-01522/2019 2020/ 2464
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